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(b) the number of post offices in which the said services is
proposed to be provided in the State during the current financial
year?

THE MINISTER OF STATE IN THE MINISTRY OF
COMMUNICATIONS (SHRI TAPAN SIKDAR): (a) The details
are as under:—

Name of the Town No. of POs No. of POs having

Speed Post Services
Shillong 22 4
Jowai 1 NIL
Cherrapunjee 1 IL
Nongstoin 1 NIL
- Baghmara 1 NIL
William Nagar 1 NIL

(b) Speed Post is a premium product providing time bound and
Guaranteed delivery and is run on commerical considerations.
Expansion of this network is an ongoing process depending on
market situation.

Working Group in the Field of Telecommunications
11267. SHRI SWARAJ KAUSHAL: Will the Minister of
COMMUNICATIONS be pleased to state:

(a) whether any proposal is under Government’s consideration to
set up a working group in order to resolve the problems in the ficld
of teclecommunications;

(b) if so, the details thereof; and
(c) by when the final decision in this regard is likely to be takcn?

THE MINISTER OF STATE IN THE MINISTRY OF
COMMUNICATIONS (SHRI TAPAN SIKDAR): (a) to (c) While
addressing the 72nd Annual Session of FICCI, the Prime Minister
had announced that to resolve certain problems relating to telecom

tOriginal Notice of the Question was: received in Hindi.
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sector, a Group under the Chairmanship of Finance Minister will be
constituted. The matter is under consideration.

Disinvestment of Government Equity in Public Enterprises

1268. DR. MANMOHAN SINGH: Will the Minister of FINANCE
be pleased to state:

(a) whether Government have drawn up a detailed programme for
disinvestment of Government equity in public enterprises;

(b) if so, what are the details thereof; and

(c) what were the circumstances which led Government to sell 135
million shares of the Gas Authority of India at an exceptionally low
price of Rs. 70 a share?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE
(SHRI BALASAHEB VIKHE PATIL): (a) and (b) Government
decision on disinvestment of Government equity in public enterprises
have been generally based on the recommendations of the
Disinvestment Commission.

The Commission has so for recommended disinvestment in 46
number of PSUs of varying percentages of Government holding.

(c) 135 million Government held shares in GAIL have been sold in
the GDR market with a “green-shoe” option to disinvestment
another 20 million shares, at a market-driven price of Rs. 70 per
- share, which emerged from a book-building exercise. The shares price
in domestic markets reflects very thin trading volumes and is not a
reliable indicator of price for such large offering of shares.

Collection of Income Tax from Private Enterpreneurs

1269. SHRI JANARDHANA POOIJARY: Will the Minister of
FINANCE be pleased to state:

(a) whether it is a fact that private enterpreneurs prolong the
disputes in the settlement of assessments and get away scot-free
without making arv purmets wher2as taxes are deducted at source

of the salaried cmipicyvaes:
(b) if so. whiiwr Government have any device by which large
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